IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 29.01.2025 |

Cc.C

Applied For

(Se
CRLMC-
7059/2 129.01.20 COURT |Order Dtd. 2025- at
b olozs |25 200/20218.DBS  [C-0- lyo 15 J03-05 No-
)
CRLMC- (Se
, [7060/2 [29.01.20 [, 207 IA.K.SAHO |, |COURT |Order Dtd. 2024~ at
025 25 4 0 ‘Y- No. 15 |12-13 No-
)
(Se
CRLMC-
7061/2 [29.01.20 COURT |Order Dtd. 2025- at
3 |oge - 3275/20 D.K.JENA [C.0. | o |0505e e
)
CRLMP- |BYOMAKES (Se
7062/2 129.01.20 COURT |Order Dtd. 2025- at
4 Jo2s 25 1669/20 H C-0- No. 17 l01-24 No-
24 TRIPATHY : )
___ (Se
s |7063/2 |29.01.20 (CRLMP- |T.K.MOHA |, ,  |COURT |Order Dtd. 2025- at
025 25 38/2025 INTA Y INo. 3 |01-24 No-
)
CRLMC- COURT (Se
7064/2 29.01.20 M.R.SAHO Order Dtd. 2024- at
6 loos - 2810/20 | c.o. wo. 2 | 277 e
24 OLD )
- CRLMC- (Se
5 [7065/2 29.01.20 |20~ |P.K.MOHA |, |COURT [Order Dtd. 2025- at
025 25 5 NTY Y+ INo. 15 |02-24 No-
)
CRLMC- (Se
g |7066/229.01.20 |- |B.B.MALL |, |COURT |Order Dtd. 2025- at
025 25 : ICK Y- INo. 15 |01-27 No-
)
CRLMC- crimIn | (€
g |7067/2(29.01.20 | oo~ [R.K.MALL |, o |COURT [Order Dtd. 2025- |, at
025 25 ICK Y+ INo. 15 |01-27 No-
5 MISC
6)
___ (Se
CRLMC-
7068/2 129.01.20 COURT |Order Dtd. 2025- at
10 |00 - §94/202 J.KAMIIA [C.0. |- . [3907 e
6)




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

7069/2 129.01.20 §§g¥252 oS COURT |order Dtd. 2025- at
025 25 ; R NO. 15 |01-27 No-
6)
CRLMC- (Se
7070/2 129.01.20 |,g. 00 [P.K.MOHA COURT |Order Dtd. 2025- at
025 25 NTY NO. 15 01-27 No-
24
6)
ABLAPL- COURT (Se
7077/2 129.01.20 (100000 o0 N, 5 [Order ptd. 2025- | . lat
025 25 01-27 No-
024 OLD
7)
ABLAPL- COURT (Se
7078/2 [29.01.20 |1 2000 e N, o |order Dtd. 2025- | ., [at
025 25 01-27 No-
024 OLD
9)
ABLAPL- COURT (Se
7080/2 129.01.20 [ 00T oo N 5 |Order ptd. 2025- | . lat
025 25 01-27 No-
024 OLD
7)
ABLAPL- |LAXMINAR COURT (Se
3221/2 ;2‘01‘20 13400/2 |AYAN NO. 2 8;?2; ptd. 20257 lparp-o EE_
024 SAHOO OLD
18)
ABLAPL- COURT (Se
7082/2 (29.01.20 [[207 " IEK N 5 |Order ptd. 2025- | . lat
025 25 MOHANTY : 01-27 No-
024 OLD 7
ABLAPL- COURT (Se
3223/2 22‘01‘20 14662/2 |GR PATRA NO. 2 8;?2? btd. 2025~ ;t_
024 OLD ©
7)
ABLAPL- |SRINIBAS COURT (Se
7085/2 129.01.20 Order Dtd. 2025- at
025 Py 14229/2 |H NO. 2 [T 0 No-
024 MOHANTY OLD 7?
ABLAPL- COURT (Se
3226/2 22.01.20 14325 /2 IMR SAHOO . 3 gi?gg Dtd. 2025- ;t_
024 OLD ©
7)
ABLAPL- |SRINIBAS COURT (Se
7087/2 129.01.20 Order Dtd. 2025- at
02 - 14323/2 | no. 2 |00 e
024 MOHANTY OLD 7
BLAPL- |SANTOSH (Se
7088/2 129.01.20 COURT |Order Dtd. 2025- at
025 25 542/202 |KUMAR NO. 10 [01-27 No-
5 MAHANTY : 7
ABLAPL- COURT (Se
3229/2 §§'01'2O 2251/20 [KK JENA NO. 2 8;?;5 ptd. 2025 lparr-2 fat
24 OLD No-




| | 11)
wp ()~ |[JAYAKRIS (Se
oy [1090/2 [29.01.20 (7,107 HNA COURT |Order Dtd. 2025- at
025 25 MOHAPATR NO. 12 |01-27 No-
25
A 11)
- ABLAPL- |PRASANT COURT (Se
. 3221/2 ;2.01.20 14247/ 2 [KUMAR o 3 gg?ig Dtd. 2024- ;t_
024 BARTK OLD ©
11)
- ABLAPL- COURT (Se
s [7092/2 [29.01.20 [\20 "0y N 5 [order Dtd. 2025- at
025 25 01-27 No-
24 OLD
11)
- CRLMC- |PRAMOD (Se
o7 709372 [29.01.20 75700 Lo COURT |Order Dtd. 2025- at
025 25 NO. 15 (01-27 No-
5 ROUT
11)
- ABLAPL- |PRASANT COURT (Se
o8 3224/2 52.01.20 14199/ 2 [KUMAR o, 2 gi?gg Dtd. 2025- ;t_
024 BARIK OLD ©
11)
- CRLMC- |PRAKASH (Se
b 709572 [29.01.20 |5 "0 | COURT |Order Dtd. 2025- at
025 25 NO. 15 (01-27 No-
5 DASH
11)
- ABLAPL- COURT (Se
50 [7096/2 129.01.20 oo ol oo N0, o |order Dtd. 2025- |, . |at
025 25 01-27 No-
24 OLD
4)
- WP (C)- |SUBASH (Se
7097/2 129.01.20 COURT |Order Dtd. 2025- at
31 | 05e - 2003/20 |CHANDRA w0 6 lolo97 e
25 PANT :
4)
- ABLAPL- COURT (Se
5, (709872 [29.01.20 (T, 00 [B. N. N0 o |order Dtd. 2025- at
025 25 094 SAHU onm 01-27 No-
4)
- ABLAPL- COURT (Se
33 [7099/2 [29.01.20 (oo [C N0 5 [order ptd. 2025- | . lat
025 25 MOHANTY - 01-27 No-
24 OLD
10)
- CRLMC- |BISWAJIT (Se
g (710072 [29.01.20 |00 | TR COURT |Order Dtd. 2025- at
025 25 NO. 15 |01-27 No-
5 A
10)
- ABLAPL- COURT (Se
35 [7101/2 129.01.20 [0 0 o No. 5 [Order ptd. 2025- | . lat
025 25 01-27 No-
024 OLD
4)
;;'7102/2 29.01.20 |aBLAPL- |R. K. COURT |order Dtd. 2025- (se
025 25 13228/2 |BARIK NO. 2 |01-27 at




37

38

39

40

41

42

43

44

45

46

47

48

149 [7116/2 [29.

024 OLD No-
4)
WP (C) - COURT WRIT (Se
7103/2 129.01.20 595,202 J R c NO. 2 Order Dtd. 2025- BRANCH at
025 25 BEHERA : : 01-27 No-
5 OLD -1
30)
ABLAPL- (Se
7104/2 129.01.20 COURT |Order Dtd. 2025- at
025 5 319/202 |s BARIK |[C. NO. 12 101-27 BATL-2 | 0_
4
10)
CRLMC- |JYOTT COURT (Se
3;25/2 23'01'20 3521/20 [RANJAN  |C. NO. 2 8;?2? Ptd. 2025~ ;E_
24 NAYAK OLD
10)
_ (Se
7106/2 |29.01.20 ggg%goz R R . COURT |Order Dtd. 2025- at
025 25 NAYAK . NO. 15 |01-27 No-
5
10)
(Se
ABLAPL-
7107/2 [29.01.20 COURT |Order Dtd. 2025- at
0os - 264/202 N SAHOO |C. vo. 12 lo1ogn BAIL-1 |°°
5)
ABLAPL- (Se
7108/2 (29.01.20 [0 2l oo e COURT |Order Dtd. 2025- at
025 25 : NO. 12 |01-27 No-
24
5)
ABLAPL- COURT (Se
3229/2 53‘01‘20 13813/2 |B BEHERA [C. NO. 2 gi?gg ptd. 2025~ ;2_
024 OLD
5)
CRLMC- |JYOTT COURT crimIn | (°€
g;éo/2 22‘01‘20 3522/20 [RANJAN  |C. NO. 2 8;?2? Ptd. 2025- 1,1 ;z_
24 NAYAK OLD MISC o)
ABLAPL- COURT (Se
7111/2 |29.01.20 669920 BB c NO. 2 Order Dtd. 2025- BATT,—? at
025 25 MALLICK |~° . 01-27 No-
24 OLD
12)
ABLAPL- COURT (Se
7112/2 [29.01.20 |70 0 v o N0 5 |order Dtd. 2025- at
025 25 01-27 No-
024 OLD
12)
CRLMC- |JYOTT COURT (Se
3223/2 ;2'01'20 3563/20 RANJAN  [C.O. [NO. 2 8;?;? Ptd. 2025~ ;2_
24 NAYAK OLD
12)
ABLAPI- COURT (Se
7115/2 [29.01.20 200 0 [PK . NG, 5 [Order Dtd. 2025- | . lat
025 25 MOHANTY |~ ° . 01-27 No-
5 OLD
1)
01.20 MATA- [BIKASH [C.O. |COURT |Order Dtd. 2025- [FIRST |(Se




50

51

52

53

54

55

56

57

58

59

60

61

025 25 339/202 |PARIJA NO. 23 01-27 APPEAL |at
4 No-
1)
BLAPL- |MANOJ (Se
7117/2 129.01.20 COURT |Order Dtd. 2025- at
025 25 529/202 |KUMAR NO. 12 [01-27 No-
5 NAYAK : 1)
(Se
CONTC-
7126/2 (29.01.20 7313/20 |5 SWATN COURT |Order Dtd. 2025- |CONTEM |at
025 25 NO. 25 01-27 PT No-
24
2)
WP (C) - WRIT (Se
7127/2 129.01.20 COURT |Order Dtd. 2025- at
025 5 2332/20 |D BISWAL NO. 25 101-27 BRANCH |~
25 -7
44)
(Se
WP (C) - WRIT
7128/2 [29.01.20 COURT |Order Dtd. 2025- at
025 e 2339/20 |D BISWAL NG 25 l01-27 BRANCH |~
25 -7
44)
7129/2 129.01.20 ME(C)- COURT |Order Dtd. 2025- é(lie
025 25 2341/20 |D BISWAL NO. 25 [01-27 No-
25
44)
S
7130/2 129.01.20 ?522’/;0 S COURT |Order Dtd. 2025- &(lte
025 25 NO. 25 |01-27 No-
25
44)
(Se
WP (C) - WRIT
7131/2 [29.01.20 COURT |Order Dtd. 2025- at
025 e 2344/20 |D BISWAL No. 25 |01-27 BRANCH |~
25 -7
44)
7132/2 129.01.20 "E(C)- COURT |Order Dtd. 2025- ;ie
025 25 2345/20 |D BISWAL NO. 25 |01-27 No-
25
44)
(Se
WP (C) - WRIT
7133/2 [29.01.20 COURT |Order Dtd. 2025- at
025 e 2357/20 |D BISWAL No. 25 |01-27 BRANCH |~
25 -7
44)
WP (C) - COURT wriT | °®
7134/2 (29.01.20 19643/2 B-K- No. 3 |Order Dtd. 2025- | ‘o [at
025 25 020 SWAIN o 01-27 - g?—
(Se
CONTC-
7135/2 129.01.20 COURT |Order Dtd. 2025- at
025 25 4815/20 N K ROUT NO. 25 |01-28 No-
24
9)
(Se
CONTC-
7137/2 (29.01.20 1260,20 M R COURT |Order Dtd. 2025- |CONTEM |at
025 25 24 ROUTRAY NO. 25 |01-28 PT No-

7)




62

63

64

65

66

67

68

69

70

71

72

73

74

(Se

CONTC—
7138/2 29.01.20 COURT |Order Dtd. 2025- |CONTEM |at
025 |25 4613/20 D BISWAL NO. 25 |01-28 pT No-
24
7)
(Se
CONTC-
7139/2 29.01.20 COURT |Order Dtd. 2025- at
025 |25 4664/20 D BISWAL NO. 25 |01-28 No-
24
7)
(Se
CONTC—
7140/2 129.01.20 4660/20 M R COURT |Order Dtd. 2025- |CONTEM |at
025 25 24 NAYAK NO. 25 |01-28 PT No-
7)
(Se
CONTC—
7142/2 [29.01.20 |20 M R COURT |Order Dtd. 2025- |CONTEM |at
025 25 o NAYAK NO. 25 (01-28 pT No-
5)
_ (Se
7143/2 129.01.20 Zgggf2o M R COURT |order Dtd. 2025- at
025 25 NAYAK NO. 25 [01-28 No-
24
5)
_ (Se
7145/2 129.01.20 Zggg32o M R COURT |Order Dtd. 2025- at
025 25 NAYAK NO. 25 |01-28 No-
24
5)
WP (C) - wrrr | 5€
7152/2 29.01.20 COURT |Order Dtd. 2025- at
028 oe 17621/2 |N K ROUT vo. 17 lo1oos BRANCH |7 -
024 -3
28)
(Se
CONTC-
7153/2 29.01.20 COURT |Order Dtd. 2025- at
025 25 6446/20 |D BISWAL NO. 25 [01-28 No-
24
28)
3 (Se
7154/2 [29.01.20 g??f?zo s bas COURT |Order Dtd. 2025- at
025 25 NO. 25 01-28 No-
24
28)
_ (Se
7155/2 (29.01.20 ggggszo s bas COURT |order Dtd. 2025- at
025 25 NO. 25 [01-28 No-
24
28)
(Se
CONTC—
7156/2 [29.01.20 ;070 lc R COURT |Order Dtd. 2025- |CONTEM |at
025 25 24 NAYAK NO. 25 |01-28 PT No-
2)
ABLAPL- (Se
7157/2 [29.01.20 (20"~ IBISWOJEE COURT |Order Dtd. 2025- at
025 25 s T LENKA NO. 17 |01-28 No-
2)
WP (C) - _ |WRIT (Se
7158/2 129.01.20 29207/2 D BISWAL COURT |Order Dtd. 2025 BRANCH lat
025 25 A NO. 22 101-27 o e




| | 41)
WPC (OA) (Se
7159/2 129.01.20 |- COURT |Order Dtd. 2022- |OA at
73 1925 25 1537201 [ SAMAL NO. 25 |08-25 Branch |[No-
7 1)
[ WPC (OA) (Se
7160/2 129.01.20 |- COURT |Order Dtd. 2025- |OA at
76 525 25 2050/20 |5 SAHOO NO. 25 |01-28 Branch |[No-
18 1)
- ABLAPL- COURT (Se
77 7161/2 129.01.20 292/202 P K NO. 2 Order Dtd. 2025- at
025 25 BARTK : 01-10 No-
5 OLD
1)
B WP (C) - wrIT | °®
1g [7162/2 [29.01.20 310207 M R COURT |Order Dtd. 2025- [\ir . lat
025 25 ROUTRAY NO. 25 01-28 No-
024 -7
48)
B ABLAPL- |S R COURT (5e
7o [7163/2 129.01.20 [/ o AT NG, [order Dtd. 2024- at
025 25 08-21 No-
24 K OLD
48)
B CRLA- crimiy |{S€
7164/2 [29.01.20 COURT |Order Dtd. 9999- at
80 | ,e - 429/201 |C R SAHU i 5 |1o-s1 AL e
8 : APPEAL | |
[ M/S. (se
g1 |7165/2 [29.01.20 ?iég;/z SUBHRANS ;gURg Order Dtd. 2025- gii;CH at
025 25 19 U BHUSAN onm 01-28 i No-
MOHANTY 20)
[ WRIT
(Se
BRANCH
oy |7166/2 |29.01.20 ?gégé;z R N FOURY lorder ptd. 2025- |(p1vis 2T
025 25 004 BARIK oLb 01-28 ION 1?1
BENCH- |,
2)
- WP (C) - COURT wriT | (o€
g3 [7167/2 [29.01.20 |2 =2 R N no. 3 lorder prd. 2025- [l o lat
025 25 BARTK . 01-28 No-
024 OLD -8
39)
[ (Se
WP (C) -
gq |7169/2 129.01.20 |2 5" R N COURT |Order Dtd. 2025- at
025 25 BARTK NO. 25 |01-28 No-
024
39)
- WP (C) - (Se
85 7171/2 129.01.20 32667/2 R N COURT |Order Dtd. 2025- at
025 25 BARTK NO. 25 01-28 No-
024
39)
- WP (C) - WRIT (Se
g [7173/2 [29.01.20 ;1,07 IS K COURT |order Dtd. 2025- |1°° . lat
025 25 PATNATK NO. 6 |01-24 No-
22 -1 S0,




87

88

89

90

91

92

93

94

95

96

97

98

99

(Se

7183/2 [29.01.20 ?gég>;0 K. C. COURT |Order Dtd. 2025- at
025 25 MAJHI NO. 6 |01-27 No-
25
30)
WP (C) - (Se
7185/2 [29.01.20 |70 0 k. C. COURT |Order Dtd. 2025- at
025 25 MAJHI NO. 6 01-27 No-
25
30)
_ (Se
7187/2 129.01.20 ?gég>20 K. C. COURT |Order Dtd. 2025- gii;CH at
025 25 MAJHI NO. 6 101-27 No-
25 -6
24)
SATYABRA (Se
7189/2 [29.01.20 gsgg;/z TA ;gURg Order Dtd. 2025- gii;CH at
025 25 3 MOHANTY s 01-27 o No-
(1) 25)
WP (C) - COURT WRIT (Se
7191/2 [29.01.20 |10 20 k. C. co %) lorder ptd. 2025- 10 lat
025 25 MAJHT . 01-27 No-
25 OLD -6
24)
B CRIMIN |(Se
7193/2 129.01.20 iif?ﬁgz RK COURT |order Dtd. 2025- |AL at
025 25 1 MISHRA NO. 6 01-28 REVISI No-
ON 1)
WP (C) - WRIT (Se
7195/2 [29.01.20 |10 0 k. C. COURT |Order Dtd. 2025- [I°  lat
025 25 MAJHI NO. 6 01-27 No-
25 -8
43)
WP (C) - WRIT (Se
7197/2 [29.01.20 [ 07 IBs COURT |Order Dtd. 2025- |/* . lat
025 25 RAYAGURU NO. 20 |01-28 No-
024 -1
3)
WP (C) - WRIT (Se
7198/2 [29.01.20 |10 0 k. c. COURT |Order Dtd. 2025- [I°  lat
025 25 MAJHI NO. 20 |01-27 No-
25 _2
34)
WP (C) - (Se
7200/2 [29.01.20 17 50" k. c. COURT |Order Dtd. 2025- at
025 25 MAJHI NO. 20 101-27 No-
25
34)
WP (C) - (Se
7201/2 [29.01.20 |1, 200 k. c. COURT |Order Dtd. 2025- at
025 25 MAJHI NO. 20 |01-27 No-
25
34)
_ (Se
7202/2 29.01.20 ?giglzo K. C. COURT |Order Dtd. 2025- giiECH at
025 25 MAJHI NO. 20 01-27 No-
25 -8
43)
7205/2 29.01.20 ?fég};o K. C. COURT |order Dtd. 2025- ;ie
025 25 o MAJHI NO. 20 101-27 o




[ 43)
WP (C) - (Se
10 |7211/2 [29.01.20 |15 o)) 0 K. C. COURT |Order Dtd. 2025- at
0 |025 25 MAJHT NO. 20 (01-27 No-
25
43)
N WP (C) - (Se
10 |7212/2 129.01.20 1148/20 K. C. COURT |Order Dtd. 2025- at
1 |025 25 MAJHT NO. 20 (01-27 No-
25
43)
N WP (C) - (Se
10 |7214/2 129.01.20 1147/20 K. C. COURT |Order Dtd. 2025- at
2 025 25 MAJHT NO. 20 (01-27 No-
25
43)
N WP (C) - WRIT (Se
10 7216/2 [29.01.20 |/ o7 o K. C. COURT |Order Dtd. 2025~ |15 . |at
3 |025 25 MAJHT NO. 20 (01-27 No-
25 -5
20)
N WP (C) - wriT | (°€
10 |7218/2 [29.01.20 |11 o) K. C. COURT (Order Dtd. 2025- Lo . lat
4 |025 25 MAJHT NO. 6 (01-27 No-
25 -5
47)
N WP (C) - (Se
10 7220/2 [29.01.20 |, o' |B. B. COURT |Order Dtd. 2025- at
5 |025 25 MALLICK NO. 6 |01-28 No-
25
47)
N WP (C)- |SANJAY IN wriT | (5€
éo 3522/2 52‘01‘20 32982/2 |KUMAR CHAMBE 8§?§§ Ptd. 2025- |pancH ;E_
024 BEHERA RS -1 2
N WP (C) - COURT wriT | (o€
10 |7223/2 [29.01.20 |go o [TAPAN No. 5 |order Dtd. 2025- [LPo . jat
7 lo2s 25 SWAIN . 01-27 No-
5 OLD -5
20)
N WP (C) - COURT (Se
10 7225/2 [29.01.20 |12’ (G- No. o |order Dtd. 2025- at
8 |025 25 SUNDARA . 01-27 No-
25 OLD
20)
N WP (C) - COURT (Se
10 |7227/2 [29.01.20 |50 0,50 G- No. 5 |order Dtd. 2025- at
9 |025 25 SUNDARA - 01-27 No-
25 OLD
20)
N WP (C) - COURT (Se
11 7229/2 [29.01.20 |, o> [G. No. 5 |order Dtd. 2025- at
0 |025 25 SUNDARA - 01-27 No-
25 OLD
20)
N WP (C) - COURT (Se
11 |7231/2 [29.01.20 )02 0 (G. N0 o |order Dtd. 2025- at
1 |025 25 SUNDARA . 01-27 No-
25 OLD
20)
11 [7233/2 [29.01.20 [wp(Cc)- |a. COURT |Order Dtd. 2025- |WRIT (se
2 1025 25 32357/2 MOHANTY NO. 12 |01-24 BRANCH |at




[ 024 -3 No-
12)
11 [7235/2 [29.01.20 |NE(C)- |ASHOK o Order Dtd. 2025- b
3 025 25' . 32971/2 KUMAR C. CHAMBE 01-10 ) No—
024 BEHERA RS
12)
T ) (Se
11 |7237/2 129.01.20 ggégizo G. . ;gURg Order Dtd. 2025- at
4 |025 25 SUNDARA |°° : 01-27 No-
25 OLD
12)
WP (C) - COURT (Se
11 [7239/2 [29.01.20 |50 6. . vo. 5 |order Dtd. 2025- at
5 |025 25 SUNDARA |~ : 01-27 No-
25 OLD
12)
T (Se
11 |7249/2 29.01.20 RPFAM- | o o | COURT |Order Dtd. 2025- |[FIRST |at
6 (025 25 31/2020 : NO. 5 |01-28 APPEAL |No-
1)
WP (C) - (Se
11 [7250/2 [29.01.20 |1} 300" P K . COURT |order Dtd. 2025- at
7 |025 25 LENKA "t No. 21 |01-28 No-
25
1)
_ (Se
11 [7251/2 [29.01.20 [WE(C)~ |KALI COURT |order Dtd. 2025- |"RiT 1 ¢
8 025 o5 1501/20 |PRASAD C. NO 21 l01-28 BRANCH No-
25 MOHANTY . -1 ©
31)
11 [7252/2 [29.01.20 W&~ COURT |order Dtd. 2025- éie
9 025 25 1244/20 [L SAHOO |C.0. |00 51 |97 08 No-
25
31)
WP (C) - (Se
12 7253/2 [29.01.20 020" s . COURT |order Dtd. 2025- at
0 |025 25 BARDHAN |°° NO. 21 |01-28 No-
25
31)
N WP (C) - (Se
12 |7254/2 129.01.20 2048/20 A K c COURT |Order Dtd. 2025- at
1 |025 25 SWATN "t lNo. 21 [01-28 No-
25
31)
T (Se
WP (C) - WRIT
12 [7255/2 29.01.20 s K Order Dtd. 2025- at
2 025 25 22921/2 lppupra |C- PR () 19217 BRANCH |y
018 -8
43)
N WP (C) - (Se
12 |7256/2 |29.01.20 COURT |Order Dtd. 2025- at
3 025 25 29987/21S DAS  IC.0- Iyo 53 |01-28 No-
024
43)
N WP (C) - wriT | °®
12 [7257/2 [29.01.20 COURT |order Dtd. 2025- at
4 025 5 32324/2 D K JENA |[C. NO. 21 01-28 BRANCH No-
024 -3
12)
12 [7258/2 [29.01.20 [wp(c)- [D K lc.0. [COURT |order Dtd. 9999- [WRIT |[(se




1025

25 1908/20 [MOHANTY NO. 2 |12-31 BRANCH |at
25 OLD -3 No-
28)
BLAPL- |BRAJA (Se
7259/2 129.01.20 COURT |Order Dtd. 2025- at
025 25 547/202 |KISHOR NO. 10 |01-27 No-
5 PANDA : ©
28)
(Se
WP (C) - WRIT
7260/2 129.01.20 COURT |Order Dtd. 2025- at
025 5 340/202 |S BISWAL NO. 12 l01-27 BRANCH |~
5 -8
42)
(Se
BLAPL-
7261/2 (29.01.20 |1~ |SWAYAMPR COURT |Order Dtd. 2025- at
025 25 AVA DASH NO. 21 [01-28 No-
024
42)
ABLAPL- COURT (Se
7262/2 129.01.20 [0 L ey N, 5 [order Dtd. 2024- at
025 25 08-16 No-
24 OLD
42)
(Se
WP (C) - COURT
7263/2 [29.01.20 |hooco | cany N0, [order ptd. 2025 at
025 25 01-27 No-
024 OLD
42)
WP (C) - COURT wriT | (o€
3524/2 52'01'20 32967/2 |B SAMAL NO. 2 gi?zi Ptd. 2025- \opancH ;t_
024 OLD -2 ©
6)
WP (C) - COURT wriT | °®
7265/2 (29.01.20 |3 o200 A N 5 [Order ptd. 9999- |1 . . lat
025 25 MOHANTY . 12-31 No-
024 OLD -5
21)
WP (C) - COURT (Se
7266/2 (29.01.20 |jo o0, G C N0 o |order Dtd. 2025- at
025 25 BARTK - 01-27 No-
024 OLD
21)
WP (C) - (Se
7267/2 [29.01.20 |y 0007, R K COURT |Order Dtd. 2025- at
025 25 PATNAIK NO. 6 [01-27 No-
024
21)
WP (C) - (Se
7268/2 (29.01.20 |, 000", R K COURT |Order Dtd. 2025- at
025 25 PATNATK NO. 6 (01-27 No-
024
21)
WP (C) - (Se
7269/2 129.01.20 25998 /2 R K COURT |Order Dtd. 2025- at
025 25 PATNATK NO. 6 (01-27 No-
024
21)
WP (C)- |BIJAY COURT (Se
7271/2 129.01.20 Order Dtd. 2025- at
025 95 24641/2 |KUMAR NO. 2 | T No-
024 BEHERA OLD

21)




WRIT

(Se
BRANCH
7272/2 [29.01.20 320007 | K cnaypg (OTder Dtd. 9999- |(DIVIS 3°
025 25 0oa PANDA oo 12-31 TON 122
BENCH- |
3)
(Se
7273/2 129.01.20 ggég;;z R K COURT |Order Dtd. 2025- ;E_
025 25 oa PATNATK NO. 6 |01-27 Lon
)
(Se
WP (C) - COURT B at
3;;4/2 53'01'20 24469/2 |J R KAR NO. 2 8§?§§ btd. 2025 No-
024 OLD 122
)
wp ()~ | GYANENDR ;ie
7275/2 (29.01.20 |)o, 00 0 1A COURT |Order Dtd. 2025- e
025 25 oe CHANDRA NO. 20 |02-11 122
SWAIN )
(Se
WP (C) - COURT B at
3226/2 ;2‘01‘20 24219/2 |J R KAR NO. 2 8;?2; ptd. 2023 No-
024 OLD 122
)
(Se
WP (C) - COURT at
3227/2 ;2‘01‘20 24215/2 |J R KAR NO. 2 8;?2; ptd. 2023 No-
024 OLD 122
)
(Se
WP (C)- |JYOTT COURT B at
3328/2 22'01'20 24212/2 [RANJAN NO. 2 gi?g; ptd. 2025 No-
024 KAR OLD 122
)
WP (C) - COURT wriT | (5€
7280/2 [29.01.20 |y o2 [P K N 5 [order ptd. 2025- |1 . lat
025 25 BHUYAN . 01-27 No-
25 OLD -3
28)
WP (C) - COURT wriT | S€
7281/2 129.01.20 [Jg 00 L ey No. 5 [Oorder ptd. 2025- |1 - . lat
025 25 01-27 No-
25 OLD -5
47)
WP (C) - COURT wriT | °©
7282/2 29.01.20 |Torolo | oo N 5 [order ptd. 2025- |1 . lat
025 25 01-27 No-
25 OLD -3
28)
WRIT | (Se
7284/2 129.01.20 ?Eéglzo L D ;gURg Order Dtd. 9999- BRANCH at
025 25 oe PANDA oLb 12-31 (DIVIS |[No-
TON 114




BENCH-
2)

(Se
7285/2 129.01.20 ?géi}ZO L D ;gURg Order Dtd. 9999- gii;CH at
025 25 PANDA - 12-31 No-
25 OLD -8
43)
WRIT
(Se
BRANCH
7286/2 |29.01.20 ?gégizo L D FoUR” lorder pra. 9999- |(prvIs [
025 25 o5 PANDA OLb 12-31 TON 101
BENCH- )
1)
(Se
7287/2 |29.01.20 |"E{S)~ KHIROD COURT |Order Dtd. 2025- at
025 o5 2053/20 |CHANDRA NO 6 01-27 No-
25 MAJHI ) 101
)
WP (C) - |KHIROD WRIT (Se
3228/2 ;2.01.20 pi11720 loHrmona ;gURg gi?gg Dtd. 2025- [ThC ;t_
25 MAJHT : -5 ©
47)
(Se
7289/2 [29.01.20 |cMP- M. R. COURT |Order Dtd. 2025- at
025 25 20/2025 |SAHOO NO. 10 |02-28 No-
47)
cMP- (Se
7290/2 [29.01.20 (7207 L. COURT |Order Dtd. 2025- at
025 25 MOHANTY NO. 10 |02-25 No-
24
47)
(Se
7291/2 [29.01.20 |cMP- M. R. COURT |order Dtd. 2025- at
025 25 19/2025 |SAHOO NO. 10 |02-28 No-
47)
WP (C) - wriT | (5€
7292/2 29.01.20 [0 27 Ik © COURT |Order Dtd. 2025- 130 lat
025 25 MAJHI NO. 6 01-27 No-
25 -7
5)
WRIT
WP (C) - BRANCH ;ie
7293/2 129.01.20 COURT |Order Dtd. 2025- |(DIVIS |20
025 25 5291/20 N K ROUT NO. 6 01-27 TON T83
BENCH- )
1)
WRIT
WP (C) - BRANCH ;ie
7294/2 29.01.20 301507 s & COURT [Order Dtd. 2025- |(DIVIS [3°
025 25 o SUNDARA NO. 6 02-05 TON e
BENCH- )
1)
7295/2 129.01.20 |"F(C)- |BRAJA COURT |Order Dtd. 2025- |'RiT |(Se
025 o5 30986/2 MOHAN NO 14 l01-27 BRANCH |at
024 SARANGT : -3 No-




m 28)
BLAPL- COURT (5e
16 (7296/2 [29.01.20 |0 |0 e N 5 [order Dtd. 2025- at
0 |o2s 25 01-28 No-
024 OLD
28)
N WP (C) - (5e
16 [7297/2 [29.01.20 COURT |Order Dtd. 2025- at
1 025 25 2386/20 D K JENA NO. 6 (01-27 No-
25
28)
e WRIT
WP (C) - BRANCH ;ie
16 |7298/2 |29.01.20 1278/20 ® COURT |Order Dtd. 2025- |(DIVIS |~
2 025 25 e MOHANTY NO. 6 (01-27 TON 121
BENCH- |,
3)
N BLAPI,~ (Se
16 7299/2 [29.01.20 |0 R K COURT |Order Dtd. 2025- | . . |at
3 |o2s 25 . MALLICK NO. 10 |01-28 No-
11)
N BLAPL- (Se
16 |7301/2 [29.01.20 |c/," >0, [P R COURT |Order Dtd. 2025- at
4 025 25 MTSHRA NO. 10 |01-27 No-
5
11)
o Siapl. |ACHYUTAN (se
16 |7302/2 [29.01.20 |ogy 50, |ANDA COURT ~(Order Dtd. 2025- | ., |at
5 |025 25 PATTANAT NO. 10 |01-28 No-
5
K 17)
N BLAPI,— (Se
16 [7303/2 [29.01.20 COURT |Order Dtd. 2025- at
s lozs os 606/202 |S SAMAL 5o, 10 01 98 BATL-2 [°-_
5
10)
N BLAPL- |KEDAR (Se
16 |7304/2 [29.01.20 |o00" 00, |oaiens COURT (Order Dtd. 2025- | . . |at
7 lo2s 25 NO. 10 |01-28 No-
5 SAHU
15)
N BLAPT,~ (Se
16 [7305/2 [29.01.20 COURT |Order Dtd. 2025- at
8 025 25 603/202 A 5 PAUL NO. 10 |01-28 No-
5
15)
N BLAPL- (Se
16 |7306/2 29.01.20 |00, [P K COURT (Order Dtd. 2025- | . . |at
9 |o2s 25 . MOHANTY NO. 10 |01-28 No-
15)
N WP (C) - wriT | (o€
17 |7307/2 129.01.20 2268/20 T K COURT |Order Dtd. 2025- BRANCH at
0 |o2s 25 NAYAK NO. 10 |01-28 No-
25 -6
25)
___ (Se
WP (C) -
17 |7308/2 [29.01.20 |, /277 0 IT K COURT |Order Dtd. 2025- at
1 lo2s 25 NAYAK NO. 1 |02-18 No-
25 25)




o } s
17 [7309/2 [29.01.20 2?25;02 R K . COURT |Order Dtd. 2025- at
2 025 25 ; MALLICK |~ ° NO. 10 |01-28 No-
25)
- WP (C) - wriT | (5€
17 |7310/2 [29.01.20 |), 000 |T K . COURT |order Dtd. 2025- [1°° . lat
3 |o2s 25 NAYAK : NO. 10 01-28 No-
25 -6
25)
N BLAPL- (Se
17 |7311/2 129.01.20 587/202 P K c COURT |Order Dtd. 2025- at
4 o025 25 BARTK : NO. 10 |01-28 No-
5
25)
N BLAPL- (Se
17 |7312/2 [29.01.20 |/ 20 -, A K . COURT |order Dtd. 2025- | . lat
5 025 25 . SWATN : NO. 10 |01-21 No-
15)
N BLAPL- |RABINDRA (Se
17 7313/2 [29.01.20 COURT |Order Dtd. 2025- at
¢ o35 oe 565/202 NATH C. ro. 10 loogn BAIL-1 |°°
5 PANDA :
5)
[ B (Se
17 7314/2 [29.01.20 giéé}zo T K . COURT |Order Dtd. 2025- giiECH at
7 lo2s 25 NAYAK . NO. 10 01-28 No-
25 -8
39)
N BLAPL- |SANTOSH (Se
17 17315/2 [29.01.20 COURT |Order Dtd. 2025- at
8 |o2s 25 595/202 |KUMAR C- NO. 10 |01-28 No-
5 ATABUDHT :
39)
[ B (Se
17 |7316/2 [29.01.20 ngz(?/zo T K . COURT |order Dtd. 2025- gﬁﬁw at
9 |025 25 NAYAK : NO. 1 02-18 No-
25 -7
44)
N BLAPL- |SANTOSH (Se
18 7317/2 [29.01.20 COURT |Order Dtd. 2025- at
o lozs - 575/202 KUMAR C. w6, 10 lo1oss BATL-2 |°°
5 MAHANTY : ©
11)
[ WRIT
WP (C) - BRANCH ;ie
18 |7318/2 [29.01.20 COURT |Order Dtd. 2025- |(DIVIS
1 025 25 2250/20 S RPANL IC.0- Iy 1 |o2-05 TON If87
BENCH- |,
1)
[ (Se
WP (C) - WRIT
18 |7319/2 |29.01.20 COURT |Order Dtd. 2025- at
5 lo2s Se 2103/20 N K ROUT |C. ro. 1 loioos BRANCH |°°
25 -5
47)
N WP (C) - wrrT | ¢
18 |7320/2 [29.01.20 |, " |B B . COURT |Order Dtd. 2025- [\\r . lat
3 |o2s 25 MALLICK |~ ° NO. 1 |02-05 No-
25 -2
6)
18 [7321/2 [29.01.20 [conTC- [T BAG  [c.0. [COURT |order Dtd. 2025- |(se




1025

25 4443/20 NO. 25 |01-28 at
24 No-
6)
WP (C) - wrIT | S®
7322/2 129.01.20 COURT |Order Dtd. 2025- at
g - 1307/20 |M NAYAK o, 25 lo1oos BRANCH |°°
25 -6
24)
_ (Se
7323/2 129.01.20 ZZT2320 A K COURT |Order Dtd. 2025- at
025 25 PANDA NO. 25 |01-28 No-
24
24)
WP (C) - wrIT | °®
7324/2 129.01.20 2668/20 B B COURT |Order Dtd. 2025- BRANCH at
025 25 MATLLICK NO. 1 |02-05 No-
25 -1
1)
WRIT
WP (C) - BRANCH iie
7325/2 129.01.20 COURT |Order Dtd. 2025- |(DIVIS
025 25 2291/20 M NAYAK NO. 1 |01-28 TON Ti3
BENCH- |,
2)
(Se
WP (C) - at
7326/2 129.01.20 COURT |Order Dtd. 2025-
1394/20 [M NAYAK No-
025 25 ,: NO. 1 |01-28 e
)
(Se
WP (C) - at
7327/2 129.01.20 COURT |Order Dtd. 2025-
g - 905/202 M NAYAK w0 1 loioos No-
5 113
)
WP (C) - wrrr | 5€
7328/2 [29.01.20 [/ o000 1S K COURT |Order Dtd. 2025- [1°- . lat
025 25 BEHERA NO. 1 02-18 No-
25 -4
19)
_ (Se
7329/2 129.01.20 iiﬁgszo T Bac COURT |order Dtd. 2025- at
025 25 NO. 25 |01-28 No-
24
19)
WP (C) - wriT | (5€
7330/2 129.01.20 COURT |Order Dtd. 2025- at
0oe - 1000/20 |M NAYAK 5o, 25 01 98 BRANCH |2 -
25 -7
10)
(Se
WP (C) - WRIT
7331/2 129.01.20 COURT |Order Dtd. 2025- at
025 5 2394/20 K P DAS NO. 25 01-28 BRANCH No-
25 -8
29)
7332/2 129.01.20 gg{g;;z T SAHOO COURT |order Dtd. 2025- ;ie
025 25 0 NO. 25 |01-28 No-

29)




WRIT

WP (C) - BRANCH ;ie
7333/2 129.01.20 COURT |Order Dtd. 2025- |(DIVIS
025 25 2264/20 D BISWAL NO. 25 |01-28 TON T87
BENCH- |
1)
(Se
WP (C) - at
3224/2 ;2.01.20 5615172 |7 SAHOO ;gURg gi?gg Dtd. 2025 e
024 : 107
)
WRIT
WP (C) - BRANCH ;ie
7335/2 [29.01.20 COURT |Order Dtd. 2025- |(DIVIS |o-_
025 25 297/202 M NAYAK NO. 1 |01-28 TON Tig
BENCH- |
3)
(Se
7336/2 129.01.20 ggég};o P I, COURT |order Dtd. 2025- ;z_
025 25 oe MISHRA NO. 25 01-28 09
)
WP (C) - wriT | (5€
7337/2 |29.01.20 |} oo’ IDILIP COURT |order Dtd. 2025- [1°- . lat
025 25 SAMAL NO. 1 02-18 No-
25 -5
47)
WP (C) - (Se
7338/2 [29.01.20 COURT |Order Dtd. 2025- at
025 25 1763/20 |8 K RATH NO. 25 |01-28 No-
25
47)
WP (C) - wriT | (5€
7339/2 [29.01.20 COURT |Order Dtd. 2025- at
0o - 1289/20 |S K RATH o, 25 lo1oos BRANCH |°°
25 -8
43)
WP (C) - (Se
7340/2 (29.01.20 |y oot Lo COURT |Order Dtd. 2025- at
025 25 NO. 23 |01-28 No-
024
43)
WP (C) - wriT | (5€
7341/2 [29.01.20 COURT |Order Dtd. 2025- at
0o Se 1372/20 M NATK 0. 25 lo1oog BRANCH |°°
25 -3
28)
7342/2 129.01.20 "E(C)- COURT |Order Dtd. 2025- ;ie
025 25 1316/20 M NAIK NO. 25 |01-28 No-
25
28)
WP (C) - COURT wriT | °®
7343/2 129.01.20 1001/20 |K PARIDA NO. 3 Order Dtd. 2025- BRANCH at
025 25 01-28 No-
21 OLD -2
45)
7344/2 [29.01.20 [WP(C) = [ o pano COURT |Order Dtd. 2025- (Se
025 25 1286/20 NO. 3 01-28 at




25 OLD No-
45)
(Se
7345/2 [29.01.20 |"E (%) COURT |order Dtd. 2025- at
1268/20 |S K RATH NO. 3
025 25 01-28 No-
25 OLD
45)
WP (C) - COURT wrrr | (5€
7346/2 29.01.20 || 0000 o no. 3 lorder Ded. 2025- [l lat
025 25 01-28 No-
25 OLD -7
44)
WRIT
(Se
BRANCH
7347/2 129.01.20 "E(C)- COURT |5 der ptd. 2025- |(pIVIS 2t
1216/20 |S K RATH NO. 3 No-
025 25 Je orm 01-28 TON 9
BENCH- |
3)
WP (C) - COURT wriT | (°®
7348/2 [29.01.20 |00 o by no. 3 lorder ped. 2025- [Ln . lat
025 25 01-28 No-
25 OLD —4
19)
WP (C) - COURT wrIT | (o€
7349/2 [29.01.20 | 0 o no. 3 |order Dtd. 2025- [Fo . jat
025 25 01-28 No-
25 OLD 2
34)
WRIT
(Se
BRANCH
7350/2 129.01.20 |"E(C)- COURT |5 der Dtd. 2025- |(pIVIS 2%
1559/20 |S K RATH NO. 3 No-
025 25 ,e oim 01-28 TON 103
BENCH- |
1)
(Se
WP (C) - COURT ) at
3221/2 52‘01‘20 1543/20 |S K RATH NO. 3 8;?2; ptd. 2025 No-
25 OLD 103
)
(Se
WP (C) - COURT ) at
3222/2 52‘01‘20 1541/20 |S K RATH NO. 3 gf?gg ptd. 2025 No-
25 OLD 103
)
(Se
WP (C) - COURT ) at
3223/2 53'01'20 1507/20 |S K RATH NO. 3 gi?gg ptd. 2025 No-
25 OLD 103
)
WP (C) - wriT | °©
7354/2 [29.01.20 COURT |Order Dtd. 2025- at
e oe 1611/20 |J LENKA 0. 25 lo1oos BRANCH °
25 -8
43)
7355/2 [29.01.20 g§£§>;0 G D COURT |order Dtd. 2025- ;ie
025 25 oe MALLICK NO. 25 [01-28 e




I_'I | )
WP (C) - wrrT | (5°
21 |7356/2 |29.01.20 COURT |Order Dtd. 2025- at
9 lo2s o5 1846/20 |J LENKA NO. 25 01-28 BRANCH No—
25 -1
31)
- WRIT
WP (C) - srancy | (¢
22 |7357/2 |29.01.20 COURT |Order Dtd. 2025- |(DIVIS >~
0 |025 |25 1166/201S X RATH NO. 25 |01-28 on )0
BENCH- )
3)
N WP (C) - wrrr | (5€
22 |7358/2 |29.01.20 COURT |Order Dtd. 2025- at
1 025 25 2093/20 1S K RATH NO. 25 |01-28 BRANCH 15—
25 -2
34)
N WP (C) - wrrr | (5€
22 17359/2 |29.01.20 COURT |Order Dtd. 2025- at
2 025 |25 1577/20 |S K RATH NO. 25 |01-28 BRANCH 15o-
25 -8
43)
__' (Se
22 [7360/2 |29.01.20 "EL©)” COURT |Order Dtd. 2025- at
3 |o25 25 1551/20 |S K RATH NO. 25 |01-28 No-
25
43)
N WP (C) - wrrT | (5¢
22 [7361/2 [29.01.20 COURT |Order Dtd. 2025- at
4 |o25 25 1756/20 |S K RATH NO. 25 |01-28 BRANCH 15o-
25 -6
25)
N WP (C) - wrrr | 'S¢
22 17362/2 |29.01.20 COURT |Order Dtd. 2025- at
5 025 o5 1581/20 |S K RATH NO. 25 01-28 BRANCH No-
25 -1
31)
N WP (C) - wrrt | \5©
22 |7363/2 |29.01.20 COURT |Order Dtd. 2025- at
6 025 |25 30024/2 | K JENA NO. 25 |01-28 BRANCH 5o
024 -1
1)
o A CHIEF (Se
22 |7364/2 |29.01.20 JUSTIC |Order Dtd. 2025- [WRIT |at
7 025 25 2266/20 S NAYAK E'S 01-28 APPEAL |No-
COURT 2)
___' e (Se
22 |7365/2 |29.01.20 COURT |Order Dtd. 2025- at
§ 025 |25 253/202|S R PANI NO. 1 03-17 No-
5
2)
T (Se
BLAPL-
22 |7366/2 129.01.20 11826/2 JADUNATH COURT |Order Dtd. 2025- at
9 1025 |25 PRADHAN NO. 12 |01-27 No-
024
2)
__' (Se
BLAPL-
23 |7367/2 [29.01.20 |}, " |JADUNATH COURT |Order Dtd. 2025- at
0 025 25 PRADHAN NO. 12 |01-27 No-
024 2




(Se

7370/2 [29.01.20 257(%;2 G.R.PATR COURT |order Dtd. 2025- giﬁw at
025 25 A NO. 6 |01-27 No-
023 6
24)
RSA- (Se
7372/2 [29.01.20 |J3. 0 [BALARAM COURT |Order Dtd. 2025- |SECOND |at
025 25 ; STNGH NO. 12 103-17 APPEAL |No-
1)
RSA- (Se
7373/2 129.01.20 COURT |Order Dtd. 2025- |SECOND |at
025 25 208/202 M.K.PANI NO. 7 |03-24 APPEAL No-
1)
(Se
7374/2 129.01.20 |RSA- S.C.SUND COURT |Order Dtd. 2025- |SECOND |at
025 25 77/2024 ARA NO. 12 04-07 APPEAL |No-
4)
WP (C) - wrIT | °®
7376/2 129.01.20 COURT |Order Dtd. 2025- at
028 oe 8771/20 |M.BARAL o 22 lo1ogn BRANCH |°°
20 -2
45)
WP (C) - wrIT | (o€
7377/2 129.01.20 18299/2 A.K.BEHE COURT |Order Dtd. 2025- BRANCH at
025 25 RA NO. 1 |01-24 No-
023 6
26)
WP (C) - wrrr | 5€
7378/2 129.01.20 COURT |Order Dtd. 2025- at
0o oe 2329/20 M. SAHOO vo. 10 loge17 BRANCH |°°
25 -7
44)
WP (C) - wrrr | (5€
7381/2 [29.01.20 |¢, 0o IS.K.NAYA COURT |order Dtd. 2025- [F-- . lat
025 25 K NO. 10 |01-27 No-
24 -4
37)
WP (C) - wriT | (5€
7382/2 [29.01.20 |¢o, .0 IS K.NAYA COURT |Order Dtd. 2025- |1 o .. |at
025 25 K NO. 10 |01-27 No-
24 -7
48)
WP (C) - wriT | (o€
7383/2 129.01.20 |¢ 270 IS K.NAYA COURT |order Dtd. 2025- [1-- . lat
025 25 K NO. 10 |01-27 No-
24 -7
48)
WP (C) - wriT | (5€
7385/2 (29.01.20 (. o) 0 |S.K.NAYA COURT |order Dtd. 2025- [1-- . lat
025 25 K NO. 10 |01-27 No-
24 -7
48)
WP (C) - wriT | (°€
7386/2 (29.01.20 |( oo |S.K.NAYA COURT |Order Dtd. 2025- |1 o .. |at
025 25 K NO. 10 |01-27 No-
24 -7
48)
7387/2 129.01.20 Vggé?/;o S.K.NAYA COURT |Order Dtd. 2025- gi\;w ;ie
025 25 o K NO. 10 |01-27 o e




n | | )
WP (C) - wrrT | (5°
24 [7389/2 [29.01.20 32 00 K. C. . COURT |order Dtd. 2025- [1-- . lat
4 o025 25 PANDA : NO. 10 |01-27 No-
25 -7
44)
N BLAPL- (Se
24 |7391/2 29.01.20 COURT |Order Dtd. 2025- at
5 lo2s 5 9726/20 |DP DASH [C. NO. 12 101-22 BAIL-2 No-
24
11)
e WRIT
WP (C) - BRANCH ;ie
24 |7392/2 |29.01.20 2542720 P F c COURT |Order Dtd. 2025- |(DIVIS |~
6 |025 25 oe DASH : NO. 6 |01-28 TON 1(133
BENCH- |,
2)
N WP (C) - WRIT (Se
24 [7394/2 [29.01.20 (727 /6. K. . COURT |Order Dtd. 2025- [1-- . lat
7 lo2s 25 SUNDARAY |~ NO. 6 |01-22 No-
25 -7
10)
N WP (C) - (Se
24 |7395/2 [29.01.20 COURT |Order Dtd. 2025- at
8 025 25 954/202 [KC PANDA |C.0. 00" 50 |91 29 No-
5
10)
N RSA- (Se
24 7398/2 [29.01.20 COURT |Order Dtd. 2025- |SECOND |at
9 025 25 207/202 M K PANL [C.O0- Iv5. 7 |03-24 APPEAL |[No-
1)
N WP (C)- |[RAJIBA COURT (Se
25 7399/2 [29.01.20 Order Dtd. 2025- at
= lozs os 31024/2 [BIHARI  |C. No. 2 (7008 e
024 MISHRA OLD 1
__' (Se
25 17400/2 |29.01.20 "E(E)~ COURT |Order Dtd. 2025- at
7 loos - 2367/20 H.K.DAS |C. vo. & loloon e
25
1)
N RSA- (Se
25 7401/2 (29.01.20 |0 o, A K . COURT |Order Dtd. 2025- at
2 025 25 . MTSHRA : NO. 12 |04-07 No-
1)
__' (Se
BLAPL-
25 7402/2 [29.01.20 | ) INIRANJAN |, COURT |Order Dtd. 2025- at
3 |025 25 . PANDA : NO. 10 |01-28 No-
1)
__' (Se
25 [7403/2 [29.01.20 ngég;;z R COURT |order Dtd. 2025- at
4 025 25 : NO. 12 |03-11 No-
024
1)
N WP (C)- |TUKUNA WRIT (Se
25 |7404/2 [29.01.20 COURT |Order Dtd. 2025- at
= lozs 95 2806/20 KUMAR C. NO. 6 |01-28 BRANCH No-
25 MISHRA : -1 N




(Se

WP (C)- |SARAT COURT _ WRIT
g§g5/2 ;2‘01‘20 2161/20 |CHANDRA |[C. NO. 2 8f?§§ Ptd. 2025- loeancH ;E_
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29 |7485/2 [29.01.20 |7 1200 P K. No. 5 [Order ptd. 9999- |11 . lat
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38 [7484/2 [29.01.20 |[JCRLA- |[MAHESWAR |GENER | Order Dtd. 2013- [CRIMIN |(Se




1025

25 54/2007 |JATT AL 03-13 AL at
ADVOCATE APPEAL |[No-
1)
BLAPL- |SHAMBHU (Se
7487/2 129.01.20 GENER Order Dtd. 2025- at
0oe - 12507/2 |PRASAD | 0159 BAIL-2 |3~
024 SAHU ©
11)
ABLAPL- |ASTT (Se
7488/2 |29.01.20 GENER Order Dtd. 2025- at
6434/20 |KUMAR
025 25 AL 01-29 No-
24 OTTA
11)
MACA- mrsc. |‘S€
7136/2 129.01.20 495/202 MANORANJ |GENER APPEAL at
025 25 AN AL No-
4 SEC.
7)
MACA- mrsc. |(S€
7141/2 (29.01.20 |/ 27 |MANORANJ |GENER appaL 2t
025 25 AN AL No-
0 SEC.
1)
_ (Se
7144/2 |29.01.20 25552/2 D K GENER at
025 25 MOHANTY |AL No-
024
1)
(Se
WP (C) - WRIT
7146/2 (29.01.20 |Jooco |0 pac GENER manch 12
025 25 024 AL i No-
32)
(Se
WP (C) - WRIT
7147/2 [29.01.20 |Zo,207 | panpa [GENER arancH |3t
025 25 024 AL i No-
43)
(Se
WP (C) -
7149/2 129.01.20 GENER at
025 |25 32210/2 A SRHOO 1,1 No-
43)
(Se
MA— MISC.
7151/2 [29.01.20 |og2 o0 0B P GENER apemaL 2t
025 25 MOHANTY AL No-
1 SEC.
5)
_ (Se
7168/2 129.01.20 ?ﬁgi/zo B P GENER iéigéL at
025 25 MOHANTY AL No-
12 SEC.
)
(Se
7170/2 |129.01.20 |RSA- GENER SECOND |at
025 25 5/2015 |V BEHERA 1, APPEAL |[No-
5)
(Se
CONTC-
7172/2 129.01.20 GENER CONTEM |at
025 |25 2169/20 18 DRSE oy, PT No-

2)




CRLMC-

(Se

7174/2 [29.01.20 GENER at
025 e 1264/20 |G SAHOO | = No-
13
2)
_ (Se
7175/2 129.01.20 ?32/200 B N GENER at
025 25 . MUDULI AL No-
2)
(Se
WP (C) - WRIT
7176/2 129.01.20 1061/20 |T PANDA GENER BRANCH at
025 25 o5 AL s No-
20)
(Se
WP (C) -
7177/2 [29.01.20 GENER at
025 5 ig62/20 G SAHOO AL No-
20)
WPC (OA) (Se
7178/2 [29.01.20 |- GENER OA at
025 25 2584/20 (B SAMAL ap Branch |No-
15 1)
_ (Se
7179/2 129.01.20 ?gég;/z H S GENER gii;CH at
025 25 PATKRAY |AL No-
018 -8
39)
(Se
WP (C) -
7180/2 [29.01.20 GENER at
025 55 82200/2 I PANDA AT No-
39)
(Se
7181/2 129.01.20 SA- GENER at
025 5e é73/198 J P KAR | No-
39)
FA- (Se
7182/2 [29.01.20 GENER at
02 e 313/199 J P KAR |0 No-
39)
(Se
7184/2 [29.01.20 |sAa- GENER at
025 25 98/2000 | ¥ KAR 5 No-
39)
(Se
CRLMC-
7186/2 [29.01.20 GENER at
025 e 3383/20 J P KAR |0 No-
39)
(Se
CRLMP- WRIT
7188/2 [29.01.20 2222720 |7 p xar |CENER sranch 12E
025 25 AL No-
23 -1
4)
CRLMP- WRIT (Se
7190/2 129.01.20 2222/20 |7 P KAR GENER BRANCH |at
025 25 3 AL ) No-




| | 4)
_ (Se
40 [7192/2 [29.01.20 3222320 kAR GENER CONTEM |at
7 lo2s 25 AL PT No-
23
1)
[ B (Se
40 [7194/2 [29.01.20 gigb//lgoz A K GENER at
8 |025 25 . SARANGT |AL No-
1)
[ (Se
WP (C) - WRIT
40 |7196/2 (29.01.20 GENER at
s lozs oe ;é62/20 G C JENA |7 ?EANCH e
29)
[ (Se
WP(C)- |J K WRIT
31 3229/2 ;2‘01‘20 2361/20 |[KHANDAYA iENER BRANCH ;t_
24 TRAY -7 °
48)
__' (Se
CRMC-
41 [7203/2 [29.01.20 GENER at
1 025 25 322/199 A DAS AL No-
48)
[ B (Se
41 [7204/2 [29.01.20 ggégi/z M M GENER giiECH at
2 025 25 PANDA AL No-
021 -2
9)
N RVWPET- crvin |'S®
41 [7206/2 [29.01.20 GENER at
3 logs oe 278/201 M ROUT | REVISI |°°
0 oN
1)
a1 [7207/2 129.01.20 [REAT GENER FIRST ;ie
4 o025 25 352/200 PONAYAK g APPEAL [No-
3)
[ (Se
MISC.
41 [7209/2 [29.01.20 |FAO- GENER at
5 (025 25 59/2020 |° BEHERA 5o APPEAL |y -
SEC.
5)
41 |7210/2 [29.01.20 [0 GENER ;ie
< lons - 1550/20 |D NAYAK | e
02
5)
WRIT
S~ BRANCH (ie
41 {7213/2 |29.01.20 |Jg 1B N GENER (DIVIS |°°
7 lo2s 25 o SARANGI AL TON 135
BENCH- |
2)
[ (Se
41 |7215/2 [29.01.20 [WPC (OA) B N GENER oA at
8 (025 25 -6/2018 |[SARANGI |AL Branch [No-
1)




[ WPC (OAP (se
41 [7217/2 [29.01.20 |c) - B N GENER oA at
9 (025 25 116/201 |[SARANGI |AL Branch [No-
8 1)
[ B (Se
42 7219/2 129.01.20 ??25202 P K GENER at
0 |o2s 25 5 ROUTRAY |AL No-
1)
[ (Se
42 |7221/2 129.01.20 |ARBP- GENER at
1 025 25 9/2019 | NAYAK o M.J.Colgom
1)
__' (Se
ABLAPL-
42 (722472 [29.01.20 GENER at
5 lozs 5 782/202 |K DANG AL BAIL-2 No-
5
7)
__' (Se
BLAPL-
42 [7226/2 [29.01.20 GENER at
3 lozs - 4272/20 D SAMAL | e
24
7)
[ A (Se
42 |7230/2 [29.01.20 |3 0 g0 (S N GENER at
4 025 25 i SHARMA  |AL No-
7)
[ ~ (Se
42 7232/2 129.01.20 g?ég;/z P K GENER at
5 |025 25 SWAIN AL No-
024
7)
[ WRIT
WP (C) - BRANCH ;ie
42 |7234/2 129.01.20 |1,0¢s /0 o mac GENER (DIVIS |o°
6 |025 25 092 AL TON 100
BENCH- |,
3)
[ (Se
42 |7236/2 [29.01.20 MATA- |A K GENER FIRST |at
7 lo2s 25 80/2021 |PRADHAN |AL APPEAL [No-
1)
[ (Se
WP (C) - WRIT
42 |7238/2 (29.01.20 |3o 00" | oo [GENER manch 12
8 |o2s 25 AL No-
023 5
7)
[ B (Se
42 [7240/2 [29.01.20 ?g;g;/z H K GENER at
9 |o2s 25 PANDA AL No-
014
7)
[ B (Se
43 [7241/2 129.01.20 iiigszo LD GENER at
0 |o2s 25 SAHOO AL No-
24
7)
143 [7242/2 [29.01.20 [ABLAPL- [B N (GENER | [(se
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25 14854/2 |SHADANGT [AL at
024 No-
7)
WA- (Se
7243/2 129.01.20 712/202 P K GENER WRIT at
025 25 . NAYAK AL APPEAL |No-
7)
WRIT
WP (C) - BRANCH ;ie
7416/2 129.01.20 2102/20 |p K JENA CENER (DIVIS | =
025 25 0 AL TON e
BENCH- |,
3)
SA- (Se
7424/2 (29.01.20 [77 00 1S K GENER SECOND |at
025 25 ) NAYAK AL APPEAL |No-
3)
WRIT | (Se
7426/2 129.01.20 "E(C) - g g GENER BRANCH |at
0os oe 4884/20 | ° o L (DIVIS |[No-
20 TON 112
BENCH) |)
RSA- (5e
7440/2 (29.01.20 |, .00 [B. R. GENER Order Dtd. 2014- SECOND |at
025 25 . SENAPATI |AL 11-20 APPEAL |No-
1)
WP (C) - wrIT | ¢
7443/2 [29.01.20 |/o o> |JUDHISTH |GENER Order Dtd. 2025- |\ o . lat
025 25 TR SAHOO AL 01-27 No-
25 -5
20)
WP (C) - (Se
7444/2 (29.01.20 |,- o3, |JUDHISTH |GENER Order Dtd. 2025- at
025 25 TR SAHOO AL 01-27 No-
024
20)
WP (C) - (Se
7445/2 [29.01.20 |g-o 70 |JUDHISTI |GENER Order Dtd. 2025- at
025 25 R SAHOO |AL 01-29 No-
5
20)
WRIT
WP (C) - BRANCH ;ie
7447/2 (29.01.20 |g 7 |JUDHISTH |GENER Order Dtd. 2025- |(DIVIS [2°
025 25 . TR SAHOO AL 01-29 TON 137
BENCH- |
3)
(Se
7449/2 [29.01.20 [QJ¢7  MANOT - onER Order Dtd. 1996- at
055 oe 9449/19 |[KUMAR o 0196 No-
93 PANT 117
)
7451/2 |29.01.20 "E (€)= MANOJ GENER Order Dtd. 2025- (Se
028 - 425/202 KUMAR oL 0158 at
5 PANT No-




e 117
)
BLAPL- |MANOJ (Se
44 |7452/2 129.01.20 GENER Order Dtd. 2025- at
s loas oe 12775/2 |[KUMAR L 0158 BAIL-1 |2~
024 PANT
2)
N BLAPL- |MANOJ (Se
44 (7455/2 29.01.20 GENER Order Dtd. 2025- at
4 025 5 12758/2 |KUMAR AL 01-28 BATL-1 |\ ~_
024 PANT ©
5)
N BLAPL- |MANOJ (Se
44 |7456/2 (29.01.20 GENER Order Dtd. 2025- at
5 lonz - 12741/2 |[KUMAR L 0158 BAIL-1 |2~
024 PANT
6)
N BLAPL- |MANOJ (Se
44 |7457/2 (29.01.20 GENER Order Dtd. 2025- at
6 1025 25 12735/2 |KUMAR AL 01-28 No-
024 PANT
6)
[ (Se
ABLAPL-
44 |7461/2 [29.01.20 GENER at
2" loss - 14844/2 |K DANGA | BAIL-1 |-
024
6)
[ WPC (OA) (Se
44 (7490/2 [29.01.20 |- s pag  |GENER Order Dtd. 2024- |0A at
8 1025 25 529/201 |7~ AL 07-15 Branch [No-
8 1)
N CRLMC- |MANOJ (Se
44 7499/2 29.01.20 GENER Order Dtd. 2024- at
9 |025 25 4575/20 |KUMAR AL 12-11 No-
24 PANT 5

NIC




